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A. Petails of movable assets
(Assets in joint name indicating the extent of joint ownership wili alsa have to be
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Note: Value of Bonds / chares / Debentures as per the latest marke: value in Stock
Exchange in respect ¢f listed companies and as per books in the case of non listed
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Detajls of Immovable assets
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(2} 1 give heren below the details of my labiities / overdues o public financial

institutions and government dues: -
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[ {d) dues to departments

| dealing with telephones
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| {F) Other dues, If any
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! which Income Tax Return
tiled. Give also Permanent

(b)

{ Aceount Number (PAN)]
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Please sign aach page of the declaiation. Asset declaration form

must be in A4 size white paper with computer typed (sirigle side)
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